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( d) if so, whether President's 
assent is to be denied to these amend .. 
ments; and 

(  ) if not, reasons therefor ? 

THE MINISTER OF STATE 
IN THE l\1INISTRY OF HOME 
AFFAIRS (SHRI P. ~ 

ASUBBAIAH) : (a) to (e). Presum-: 
ably the Question reffers to th 
Cr. P.C. (Bihar Amendment)· Bill; 
1982., as pa'>sed by the Bihar State 
Legislature, a copy of which is laid 
on the table of the House [Plac d in 
Library See. No. LT-5494/82)]. The 
Bill is und r consideration of the 
Government. 
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Centeral Investment 
in Rajasthan 

1618. SHRIKRISHNAKUMAR 
GOY AL : WHI the Minister of 
Planning be pleased to state : 

(a) the Central inVi tment in 
Rajasthan and how  do  s it compare 
'"·ith other States ; · · 

(b) wh t1 er the State vern-
ment had urg  d the C ntr to increa 
th inv tm nt to h Jp ~  

reduce backwardness. and make 
progres  ; and 

( c) if SD, the-m as 1r pro osed 
to  be tak .n in tq.is ~  ard ? 

THE MINISTER OF PLA:'-JN 
INC ·( HRI S. B. CHAVAN) 
(a ) A statement showing .the inv t-
ment in 'comznercia l a nd manufactur-
ing undertakinQ"s of the.Government 
of India (excluding departmental 
enterprises) in RajMthan a"> weH 
as in other States, in terms of value 
of Grose; Block as on 31-3-1981 is 
laid on the Table of the Houo;e. 

(b) and (c) Communicatioru 
are received from time to time from 
the State Governments including the 
Government of Rajasthan ur ~ 

increase in Central investment in 
their rec:pective States. Investmen t 
on various Central projects are mad 
taking into account availability 
of financial resources, the potential 
of various States and regions and 
techno-eco: omic vaibility of projects. 




